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Financial Markets Regulation Department (FMRD) 
Financial benchmark administrator 

136 
Authorisation to Financial Benchmark 

Administrator to administer benchmark 
30 PRAVAAH 

Market Infrastructure Institutions 

137 
Authorisation to operate an Electronic Trading 

Platform 
30 PRAVAAH 

Membership management in RBI Market Platform 
138 NDS-Call (grant of new membership) 7 PRAVAAH 

139 NDS-Call (termination of membership) 7 PRAVAAH 

140 NDS-Call (change of name of existing members) 7 PRAVAAH 

141 NDS-OM (termination of membership) 7 PRAVAAH 

142 NDS-OM (change of name of existing members) 7 PRAVAAH 

143 NDS-OM (grant of new membership) 30 PRAVAAH 

Approval to Exchanges 

144 

Approval for introducing instruments / products 

regulated by RBI under Chapter III D of the RBI 

Act, 1934, on recognised exchanges 

45 PRAVAAH 
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